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' ORDER

. LA No.354 of 2019 in CP(IB) No.167/BB/2019 is filed by
M/s.GNB Technologies (India) Pvt. Ltd (Applicant), U/S 59 of
the IBC, 2016, by inter alia seeking to allow the instant
Application of GNB Technologies (India) Private Limited and
pass appropriate orders for the initiation of voluntary
liquidation of the Applicant etc.

. Heard Shri Arjun Rao, learned Counsel for Applicant.

. Learned Counsel for Applicant submits that he do not want to
prosecute the case.

. Hence, IA No.354 of 2019 in C.P(IB) No.167/BB/2019 is
dismissed as not pressed.

. Post the CP on 27.0/8;._2019
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